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(F1gUtfIS In '000 tDntHIS) TlONALENERGYSOURCESbepieasedto 

Ptoduction 

B 2078 

c 166 

Total 2244 

(b) to Cd). Same stocks of coal have 
been written off in Argadda. Govt. has 1'8-
quested the. Comptroller and Audi1Dr Gen-
eral to take up this case alongwith same 
other similar cases for audit. 

(Englsh] 

Powar'~1on by DESU 

6433. SHRI N.K. BAlIVAN: Win the 
Minister of POWER AND NON-CONVEN-

state: 

(a) the quantum of eleclricity generated • 
by the DESU during 1989 and 1990 and the 
quantum obtainedlpurdlasedfrom the ather 
State during this period; and 

(b) the quantum of eledricity sold by 
DESU and the revenue earned therefrom 
during the above period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES (SHRI B. SHANKAR-
ANAND): (a) and (b). Since the accounts 
are maintained by Delhi Electric Supply 
Undertaking on the basis of the financial 
year, the requisite details forthe years 1989-
90 are as follows:-
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